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Diltrict leveL TD.ere are at present 
7 oiO Jndustri-1. Trainia• Institutes 
working in the country. .New 
Iadllltrial Traininl Institutes are 
Mt up bJ' tbe State Government. 
in accordance with tbe loc.ll 
needs. The Government of India, in 
consultation with the National Co\ln
cil tor Tralnin1 in Vocational Trades, 
lays down the policy of training, norms 
for 1tandards etc. and accords affilia
tion to the Institutes/Centres set up 
by the State Governments, besides 
holding their examinations to ensure 
uniformity of standards. 

Replacement of Iron Ore Handllnr 
Plant ill Paradeep Port 

2806. SHRI KRUPASINDHU BHOI: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

( a )  whether there is any prQ
gramme to replace the obsolete and 
worn out equipment of Iron Ore hand
l rng plant m Pdradeep uunng 1980-8 1 ;  
and 

(b) 1f so, which of the eqmpments 
are r,·1 vp·.Jsed to be replaced and 
when? 

THE MlNISTER OF STATE IN THE 
MIN ISTRY OF SHIPPI:1G A ";D 
TRANSPORT (SHRI BUTA SINGH) :  
( a) and (b) .  Necessary improvements 
and modiftcat1ons to the Ore Handl.J.ng 
Plant at Paradeep Port have already 
been taken up at a total cost of 
Rs 808.00 lakhs. These imp1ovements 
mainly cover installation of dumper, 
construction of structure for housing 
the wagon dumper, laying of railway 
line installation of conveyor system, 
elect rical equipment and cables. Modi
fications relate to the stackyard, pre
vision ef rail mounted reclaimer, modi
fications to transfer points, provision 
o.t some basic machinery like fluid. 
couplings and ancillary equipment. 
The scheme is expected to be complet
ed by tlle end of 1981 .  A provision of 
Rs. 200.00 lakbe has bee• included in 
the 1980-81 Plan for this scheme. 

Develepsa•t of Coutal Boac1 

2807. SHBI A. A. RAlIEIM� Will the 
Minister of SHIPPING AND TRANS
PORT be pleased to state: 

(a) the ,tep, taken by Gc>varmii�t 
to have more coastal roads for facilt
tating easy transpOrt t_or moyemen& 
of 1oods and tor other developmental 
purposes; 

(b) the proponll for developlna 
coastal roads in Kerala in view of the 
long coast which is fast developing 
in ftshing, coir and other industries� 
and 

(c)  the amount set apait for �e 
purpose fo:r Kerala re1ion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH) : 
(a )  to ( c ) . Constitutionally, Central 
Govcr-�ment a.l e respons1b1e for roads 
declared a8 National Highwaya. 
�tart.u1g f.com Kandla on N II. No. 8-A 
,.md Porbandar in N.H . No. 8-B in  Guj a-
rat the country is provided upto 
Ba�gt1desh border with a National 
1--I1gh\\ uy network connecting maJor 
ports, lc1rge industrial or tourist centres 
0n the tvuS,t, parallel to oc in close 
proximity to the coast by National 
Highways Nos. 8, 17, 17-A, 47, 77-A, 
49, 45, 5, 5-A, 6 and 35. Since develop
ment 1s a contmuing process, improve
ment in particular sections are taken 
up on the basis of known deficienc1e.!> 
and actual traffic requirements subject 
to availability of funds 

National Highway No. 17  and 47 fall 
along the Keraia coast. On 31st Marc� 
1978, Rs. 1095 lakhs worth of road 
works in han4 needed to be completed. 
Besides providin,: fully tor carry-over 
works, new l"O�d and brid£e worb 
costine Rs. 1448 lakhs afe included ia 
UJ78-83 NatiODal Highway Works pro-
1I"amme for Kerala. Apart from, 
National Highways funds, Central 
financial a.saistan.oe ani.ountma to about 
Rs. 23 c� Uncludinl Rs. 3. 74 oroiwi 
to K•alaJ was Ptov.w.d. 1or tha de
velopment (>( t.11& W-* Coast Roacl 

starting from Panvel in Maharashtra 




